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The Minister  of Health ( R«J- 
kumari Amrit Kaur) : (a) The  total 
huraber of contributors on 22nd August,
1956  was 88,216 and all of them were 
issued  token cards.

(b) Docs not arise.

Central Health Service

/Shri Kajrolkar:
*̂’® \Sardar Iqbal Shigh:
Will the Minister of Health  be 

pleased  to state the number of  posts 
allotted to esch Ministry  unacr  the 
Central  Health  Service and the  desig­
nation of each such post ?

The Minitur of Health ( Ra)kumari 
Amrit Kaur )  ;  The Central  Health 
Service  will consist of all Class I and 
Class II posts under the various  Miij- 
stries, except the Ministiics  of Railways 
and  Defence.  As all the existing and 
future posts of the  above categories will 
form part  of the  service, the  question 
of allotting any specified number of posts 
to a particular Ministry does not arise.

Railway Corruption Enquiry 
Committee

1417. ShriDebendra Naih Sarma:
Will the Minister of Railways  be 
pleased to state :

(a) whether in pursuance of the  re­
commendation of the Railway Corruption 
Enquiry  Committee Station Consulta­
tive Committees will be constituted; and

(b) if  so,  how  many  such  Com­
mittees will be constituted in the Pandu 
Region of the  North  Ea«t̂rn Railway 
and for which Station? f

The Parliamentary Secretary to the 
Minister of Railways and Transport
(Shri Shahnawas Khan): (a)Yes at every 
important industrial or commercial centre.

(b)  Six, one each at the  following 
stations;

Katihar
Siliguri
Cooch Behar
Gauhati
Tinsukia
Silchar.

i
Railway  Fares

Shrl̂ . C. Sharma:
Will the  Minister of Railways be 

pleased to state :

(a) whether the Railway fare  which 
is charged from a passenger  in  each 
class means  only transit charges or in­
cludes amenities also; and

(b) if  so, the  proponion between 
the two ?

The Parliamentary  Secretary to< 
the Minister of Railways and Trans­
port ( Shri Shahnawaz  Khan)i (a)The 
Railway fare charged from a passenger in 
each class is meant to cover not only the 
transit charges but also the provision  of 
such amenities as are  usually  provided 
for use without payment of any additional 
charges.

(b)  It is not possible  to work out the 
proportion between the two.
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